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(b) the amount set apart for this 
purpose during 1962-63 and the 
amount actually spent; and 

(c) the amount allotted for the, 
said purpose during 1963-64 and 
1964-65? 

The Deputy Minister in the Depart-
ment of Posts and Telerraphs (Shri 
Dhagavatll: (a) 2134. 

RI. 

(b)(i) Amount sct apart during 
1962-63 3>40,000 

ii~ Amount actually spent 
in 1962-63 4,74,166 

(e) (i) 1963-64 4>41,800 

(iO 1964-65 3,24,000 
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De.1elopmeDt of Cooperative Sector 

2568. Shrimati Ramiluri Sinha: 
Will the Minister of Community De-
velopment and Cooperation be pleased 
to state: 

(a) the advice given on behalf of 
the Central Government and the Re-
serve Bank of India to Bihar State to 
improve the position of cooperative 
sector in the field of credit supply, 
marketing farming, housing, training 
of personnel and consumers move-
ment and for de-officialising the co-
operative movement from time to 
time. 

(b) to what extent the State Gov-
ernment has acted up to this advice; 
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(c) whether any demand has been 
made hy State Government for im-
proving the cooperative movement; 

(d) to what extent the Central Gov-
ernment and the Reserve Bank of 
India have been able'to meet the re-
quirement Of State Government; and 

(e) the specifk reasons for the 
State Government tor not complying 
with the advice of the Central Gov-
ernment and the Reserve Bank of 
India and for the later for not com-
plying with the demand of the former? 

The Deputy Minister in the Minis-
try of CommUJlity Development dnd 
Cooperation (Shri B, S. Murthy): (a) 
and (b). A statement is laid on the 
Table of the House. [Placed in Lib-
rary, See No. LT-2797J641. 

(c) and (d). The normal demand of 
the State Government and the amount 
sanctioned under the plan schemes 
during the la£t four years are as 
under: 

-----------------------
Outlay proposed by the State 

Govt. of Bihar. 
Outlay recommen ded by 
the Working Group. 

Outlay finally approved by 
the Planning Commissio n 

61-62 I30'IS lakh •. 67' IS I.khs. 60' 96 lakhs. 

62-63 77'69 89' 10 

63-64 50'00 77"00 

64-65 93'S4 64'00 

During 1963-64 the State Govern-

ment proposed to allocate Rs. 50 lalilis 

only but they were prevailed upon to 

increase the allocation and ultimately 

they agreed to provide Rs. 77 lakhs. 

Apart from the normal Plan provi-

mon indicated above, the State Gov-

ernment demandEid an amount of R.!o. 

61.66 lakhs under the special scheme 

for the development of the coopera-

tive movement in eastern States. After 

a careful consideration of the demand, 

an outlay of Rs. 32.13 Jakhs was ap-

proved under the special scheme for 

Ig63-M. 

With regard to the movement of 

consumers' cooperatives, the State 

Government demanded that the allot-

77"70 

77'00 

55'00 

ment at 12 wholesale stores and 240 
primary stores he increaSed to 1 S 
wholesale stores and 360 primary 
stores with corresponding increase in 
the financial assistance. This was not 
agreed to because the additional 
wholesale stores and the primary 
stores were not likely to be viable. 
(e) During discussions held from 

time to time the State officials have 
a11 along agreed in prinCiple with the 
suggestions made by the Centre, but 
they have just not implemented them 
for reasons best known to them. As 
the movement is very weak in Bihar. 
the demands of the State Govern-
ment, as and when received, are con-
sidered sympathetically and there has 
been no S]>ecifIc grievance as such 
from the State that the Central Gov-
ernment or the Reserve Bank have 
not complied with their demands, The 
question therefore of giving spec'illc 
reasons for the Central e n ~n  

or Reserve Bank not complying with 
demand of the State does not arise. 




